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CriM.P.No0.3987/2007inCRIMINALAPPEALNO(S).10490F2006

RAMKISHORE Appellant (s)
VERSUS
STATE OF U.P. Respondent(s)

(With appln. for bail and office report dt.03.05.2007)
Date:26/07/2007 This Appeal was called on for hearing today.
CORAM:
HONBLEDr.JUSTICEARIJITPASAYAT
(INCHAMBER)

For Appellant(s) Mr. Rames hwa r Pras ad Goyal,Adv.
Mr. Viresh Ku m a r Yadav, Adv.

For Respondent(s) Mr. Irshad Ahmad,Adv.
UPON hearing counsel the Court made the following
ORDER
Pr ayer for bail is rejected. Appeal be placed for hearing

expeditiously in terms of Court’s order dated 25.9.2006 .

(Vijay Aggarwal)
arvind Court Master



